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details or it. because ll '" mctioncd in the 
judgement itself and rhis has btcome a 
public tjo<.:urnent. 

About the sclt lc1111:nt as to whether we 
have any. negotiations, the only. negotia-
tions. we had \~as when the ·case was with 
Judge Keenan and the· hon. Mei11ber have 
already_ been informed about it. I have said 
on a number of occasions on the 11oor of the 
House that WC have explored the possib.i I ity 
of having a settlement, as· long as the case 
was in Justi<.:e Keenan·s Court. After thal 
wc have not heard ·anything. 

SHRI LAL VIJAY PRATAP SIN€JH: 
Mr. Deputy Speaker. it is now more than 
two years since the Bhopal Gas tragedy 
occurred and there is no sign of the victims 
gettjng any compensation from the Union 
Carbide. Apart from liling the case. in th~ 
Court. what concrete action has been rnk.en 
to prevent the mu ltinationri ls f"rom · hood-
winking the~e victims '! 

SHIU R. K. JA YCi-IANDRA SINGH •· 
w~)uld surely need a ·:separnte notice on this. 

Steps to Increase Export of Public 
Sector goods 

~9J. SHRI Y. S. MAHAJAN: Will 
the Minister nf INDUSTRY he pleascll to 
state : 

(11) the steps suggesled by the Ministry/ 
Bureau of Public Enterprises to increase· 

«x~~orlo; of goods of public sector cMerprises 
to reach the target of ;s. per cent of value gf 
production in the case of engineering enter-
prises as recommended by ~the Kanpur 
Committee: and 

fb) the existing machinery for monill!ring 
progri.::s.s in this rcgar·d and how it is pro-
posed t<'I he strengthened to take follow up 
action so that the public sei;;tor uniis reach 
the target set by 1hc1f1 as early as pol;siblc "! 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF 
INDUSTRY <PROF. K. K. TEWAR,Y): 
(a) The :.tcp~ suggested to l'ngineering public 
sector undcnakings under this Ministry to 
in.;;reasc their c>;ports., inter-alia include. 

<;Cltillg lip or C.>,pOrl CC.:llS, dra\\ ing up Jong 
term export plans, periodic review nr export 
pcrrormance and to wo1'k in coordina_tion' 
with sister public sector undertakings for 
increasing project expons. 

(b) E.-.;port pc.:·rforn1ance of these under-
takings is reviewed periodka lly at various 
levels and depending upon the needs of each 
situation. appropriate measures arc taken to 
incrc<tse exports. 

' 
SHRI Y. S. MAHAJAN : The Govern-

ment has ·taken a number of initiatives 
recently to enhance our c-..ports and as a 
result, our . exports have. increased by 17"3 
per cent and the rate of in<.:rcase in iniports 
is curbed to 1 ·4 per cent. But still, the 
nvcra JI situation· i-; not ~ntisfacto1·y. \Ve 
ha'vc lost our reserves . lO the e." tent of 
Rs. 160 crorcs during this c.:u rrcn t year. 
The puhlic _.:ector engine1c•ring units have a 
vi ta I role to play in the intcrnationa I t radt!. 
Their e:\pOrtS should have increased consi-
.derably. May· I know from the hon. 
Minister the .increase ·in exports of the 
cnginccring gO<.ld~ during last ye;~r ? . 

PROF. K. K. TEWARI : Sir. during 
the J.ast two years, Government has taken a 
number of steps to promote exports hoth in . 
engineering anll nqn-enginccring sectors. So 
far as the Department of Puhlic Enterprises 
is concerned, our export durii1g J 984-85 was 
Rs. -3 J I cr·orcs and in J 985-86 there· has been· 
a percc[ltihlc increase in the exrort and the 
ligu res 1 hcmselves speak of the performance. 
During 19.85-86, the tota I export perfor-
mance was Rs . .+4 7 cro~·es. 

SI-HUY. S. MAHAJAN: An important 
irn:asure is taken_ by the Government to give 
cash subsidies for exports. To what extent· 
a·rc these suhsidies pa id to the public sector 
units? 

PROt-. K. K. T.EWARY : ln publi-c 
s.;;ctor. we have taken Cull advant<1ge of cash 
subsidies and other export-promoting facili-
ties that have heen extended by the Govern-
ment. That is why our performance in 
public.: se<.:tor has improved .. 

SHRl A•.TOY BISWAS : The Govern-
ment ts keen 10 increase the production of 
th,;: public sector enterprio;es. H flroduction 
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is nol increased then increase in ·exports is. 
also not possibl~. .So, lherc is a proposul 
from the Gove1'nmcnt side that workers· 
participation should be lhcre in the munage-
meni. Without workers· partJcipadon in the 
management, it is nol possible to increase 
the cxporl or to tone up the public sector 
enterprises·. My spedtic proposal is that 
without the panicipaf1•H1 or the workers in 
theJiolicy making· body, i.e. in the Hoard. 
the situanion will not improve. Has 
Government any proposal to include the 
"'orkcrs· rcprcsentative1S in the Boards of 
the.public sector enterprises"? 

PROF. K. K. TEWARY Sir. this 
supplementary docs no·t . aris~- out or this· 
question. Still, 1 would respond to it. We: 
do support this philosophy that the wMkcrs 
must be taken into confidence. They must 
be associated with the entire decision making 
process. In pursuance of this strategy 
accepted by the Government, we have given 
ful I representation to workers' representatives 

. at shop noor level and plant level. "About the 
management, in day-today· decision making 
process, the workers do participate. 

So for as Boan.I level is concerned. 
because or lack of ui1animjty among the 
trade unions. this representation: has riot bt:en 
possible. ( l11rcrmptio~1s}. The La hour 
Minister hus had a round or discussions and 
ta !ks with t_hc trade union people and J am 
sure in the near future a solution will he 
fonhcoming. 

. . 
Po\1.er To Haryana from-Central Plants 

"94. SHRI P. M. SAYEJ:::U; Will the 
Minister of ENERGY be pleased to srnre-; 

(a) whether a decision has been ta ken 
by 'union Go\"ernment to give more power 
.to Haryana from central pow!.'r plan!:::.: 

( b) the ti ua n tum of power IO be given 
to Huryana according lo the decision and • 
from which p·lants; and 

(c) wh~ther cc11trul plants have cl\tra 
power to spare for other States and if s'1. 
the deta i Is thereof ·; 

THE l\11NlSTER OF STATE IN THE 
DEPARTMENT OF PO\\'ER JN THF 
MJNlSlR~ OF ENERGY (SHRIMA1 I 

SUSHILA ROHTACilJ 
ment is given belo\~. 

(;i) to (cJ A Stater 

Statement 

(a) It is the effort of Central Govern-
men1 to give_ maximum pmver to Haryana 10 
meet the needs of the· State. 

( b) The total power. supplied to Ha ryana 
from Jndr:Jprastha and Central power 
srntions of Singrauli, Bairasiul and Badarpur. 
inc Ju ding Haryana's own sha-re of power, 
and assistance to mitigate the power shortage 
in the State, varies from day to day depend-
ing upon the genera ti on and the system 
demand. · 

(t.:) The Central station at S ingrauli has 
unallocated power at the disposal of the 
Cen11c for meeti·ng the requirements 
of the States in the Northern Region. 
Assistance from Singrauli is also provided to 
States such as Uttar Pradesh and Jammu 
and Kashmir depending upon the availability 
of power and the requirements of rhe systems 
from t irne to time. 

SHRI P. M. SA YEED ; Mr. Defmty 
Speaker, Sir, it i~ not clear from the answer 
as to what are the criteria of distribution of 
power from the Ccn tra Jly con trolled power 
planis. Therefore. may I know from the 
hon. Minister, whether it is demand based 
or any other consideration or whC<ther that-
bac~wan.1 part of the couniry is rece1vrng 
any special consideration and if so what arc 
the: Jet<i ils ! 

SHRIMATI SUSHILA ROHTAGI : Sir. 
it is always our ando:a\"oUr to see that in the 
case 6f backward parts of the country which 
are facing shortage or power, the pOW CT j5 
rushed from the ncighhouring Srntes or from 
the Central ~cctor. 

As voa- specifically referred to Haryana. 
here too efforts have been made that apart 
from the Jncirapra:;tha, the Central power 
stotions of Singrauli. Ba irasiul arid Badarpur 
ha'c been rushing additional supply of 
power lo Haryana in order to see that the 
acu tc !1hortnge of rnwcr is reduci:d to the 
minimum. 

SHRI P. M. SA YEED : May l know 
from the hdn. M!niq~r. what is Haryana's 




